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| TEM NO 34 COURT NO. 2 SECTION 111

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (C No(s) . 1922-1927/ 2016

(Arising out of inmpugned final judgnment and order dated 05/10/2015

in I TA No. 135/2001 05/10/2015 in ITA No. 1/2000 05/10/2015 in ITA

No. 211/2012 05/10/2015 in I TA No. 212/2012 05/10/2015 in | TA No.

214/ 2012 05/10/2015 in I TA No. 213/2012 passed by the H gh Court O

Judi cature at Al | ahabad)

MS. U P. TRANSFORMERS | NDI A PVT. LTD. Petitioner(s)
VERSUS

COWM SSI ONER OF | NCOVE TAX( CENTRAL), KANPUR. Respondent ( s)

(with appln. (s) for exenption fromfiling c/c of the inpugned

j udgnent and exenption fromfiling O T. and interimrelief)

Date : 29/01/2016 These petitions were |listed for hearing today.

CORAM : HON BLE MR JUSTICE ANIL R DAVE

HON BLE MR, JUSTI CE SHI VA KI RTI Sl NGH
HON BLE MR, JUSTI CE ADARSH KUMAR GOEL

For Petitioner(s) M. Pawanshree Agrawal , Adv.

For Respondent (s)

The Court made the follow ng

ORDER
Not taken up.
(Ashwani Thakur) (Sneh Bal a Mehra)
COURT MASTER ASSI STANT REQ STRAR

Signature Not Verified

Digitally signed by
ASHWANI  KUVAR

Dat e:
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